IN THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH

Statement showing Category-wise Institution, Disposal and Pendency of main cases

for the month of AUGUST 2018

Description of Cases Opening Total Total Disposal | Balance after
Balance of the| Institution during the physical
month during the month verification
month
CIVIL CASES
Regular First Appeal 25572 341 40 30950
Execution First Appeal 46 3 3 44
Regular Second Appeal 46573 468 641 51112
Execution Second Appeal 346 28 5 359
First Appeal from Order (MACT) 46072 699 535 45653
First Appeal from Order (Misc) 8745 191 128 6294
First Appeal from Order (Matrimonial) 2038 26 35 1965
Petition U/S 24 of HMA 445 25 24 0
Second Appeal from Order 382 9 9 355
Civil Revision 11692 923 769 12567
Civil Writ Petition 73264 3282 2685 65772
Letters Patent Appeal 3972 147 368 3516
Election Petitions 19 0 1 18
Recreminatory 2 0 0 1
Application in Election Petition 19 0 1 18
Probate 12 0 0 7
Matrimonial Reference 0 0 0 0
Income Tax Cases 0 0 0 2
Income Tax Appeals g i b 67 142 1562
Sales Tax Reference 38 0 0 3
Sales Tax Cases 0 0 0 0
Sales Tax Appeal 44 1 8 19
Wealth Tax Cases 0 0 0 0
Wealth Tax Appeal 31 0 0 32
Gift Tax Cases 0 0 0 0
Gift Tax Appeal 6 0 0 11
Estate Duty Cases 0 0 0 0
glel:::)a::l(it;)spt:::xmse Salt/ 42 50 51 23
Central Excise Cases 0 0 0 0
Central Excise Act 161 8 22 103
Interest Tax Appeals 0 0 0 0
Vat Appeals 435 51 19 234
General Vat Reference 2 0 0 0




Vat Revisions 13 0 0 5
Vat Case 0 0 0 0
Central Excise Salt Reference/Gold

Control Reference/lncome Tax 56 0 0 69
Reference/Wealth Tax Reference/Gift Tax

Reference/Excise Duty Reference

Civil Reference 12 0 0 5
Civil Original 14 0 0 14
Civil Contempts 5236 407 262 4866
Contempt Appeal Civil Petition 20 1 1 15
Arbitration Cases 372 47 5 416
Execution Liquidation 0 0 0 0
Company Appeals 67 0 1 50
Company Petitions 329 0 13 346
X-Objection 2586 49 9 1956
Transfer Application 445 5 62 543
Review Applications 1220 95 81 1087
Civil Suit - Original Side 5 0 0 1
Total of Civil Cases 232046 7035 5920 229993
CRIMINAL CASES

Criminal Appeal - DB 11546 87 34 12313
Criminal Appeal - DB Acquital 1821 17 2 685
Criminal Appeal - SB 43616 397 b 39959
Criminal Appeal - SB Acquital 1796 18 3 544
Criminal Revision 16156 439 340 14003
Criminal Revision (Family) 1099 61 75 708
Criminal Writ 815 78 83 323
Murder Reference 6 1 0 12
Contempt Appeals (Criminal) 47 0 2 2T
Criminal Main Misc 30646 5403 3912 27987
Pet. U/s 378 (3&4) 8854 306 164 6875
Criminal Reference 4 0 0 2
Total of Criminal Cases 116406 6807 6290 103438
Total of Main Cases (Civil & Criminal) 348452 13842 12210 333431




